
central administrative tribunal. 3ABALPUR BENCH, 3ABALPUR

OriQinal Application No« 87 of 2003

Oabalpur, this tha 28th day of April 2003.

Hon'bla Mr. R.K. Upadhyaya - Adroinistrativa Rember
Hon'bla Mr. O.K. Kaushik - Oudicial Raaber

A jay Kumar Ooahi, son df Shri
S.B. Ooshi, 3.E.-I (Carpentry Shop)
C.R.y.S. Niahatpura,
Bhopal n.P.

- APPLICANT

(By Advocate - None

VERSUS

Union of India, through the
Secretary, Railuay Board,
Rail Bhawan, Neu Delhi.

General Ranager,
Central Railuay, C.S.T. Rumbai.

Chief Workshop Engineer,
Central Railuay, Rumbai.

4. Chief Workshop Ranager,
C.R.U.S Central Railuay Nishtpura,
Bhopal.

5. Deputy Chief Rechanical Engineer,
C.R.U.S Nisheftpuro,Central Rly.
Bhopal.

6. Enquiry Officer,/Sr. Personnel
Officer, Head Quarter Central Rly*
Rumbai.

7. Sr. Personnel Officer, C.R.U.S.,
Central Railuay, Nishatpura, Bhopal. r RESPONDENTS

(jBy Advocate- Kr.M,N#Banerjee)

ORDER (ORAL)

Bv aJC.Ubadhvava.- Member Administrative;

a»A«No#417/2003 has been filed on behalf of the

cpplicant, in wliich it has been stated that the Gonpetent

Anthority has allowed the relief claimed by the applicant*

Contd. •••P/2.
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Therefore.; the aptii=ant has aoa^ pahoissioa to withara»
this O.A. In vie" of the prayer made by the applicant, this
0.A, is dismissed as withdrawn, NO costs,;
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(j.KJCaush^)
MeRiscr judiPiol
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